
 
 

H I G H C O U R T O F S I K K I M  

G A N G T O K  

Memo No. 41/HCS        Dated: 21.11.17  

N O T I F I C A T I O N  

Hon’ble the Chief Justice has been pleased to nominate Hon’ble Mr. Justice Bhaskar 

Raj Pradhan, Judge, High Court of Sikkim as Judge In-charge of the High Court of 

Sikkim Museum Committee and also to organise inauguration of the same 

scheduled to be held on 08.12.2017.   

By Order, 

              Sd/-  

REGISTRAR GENERAL  

Memo No. V (202) Confdl./HCS/8310 - 27 

Dated: 21.11.17 

Copy to:- 

1. The P.S. to Hon’ble Judge, High Court of Sikkim, Gangtok. 

2. The Joint Registrar-cum- Sr. Judgment Write/PPS to Hon’ble the Chief Justice, High 

Court of Sikkim, Gangtok. 

3. The PPS to Hon’ble Justice, High Court of Sikkim, Gangtok. 

4. Hon’ble Mr. Justice A.P. Subba, Former Judge, High Court of Sikkim, PNGSS Road, 

Gangtok. 

5. Mr. N.B. Khatiwada, Senior Advocate/Member, High Court Museum Committee, 

Gangtok.  

6. The P.A. to Registrar General, High Court of Sikkim/ member Convenor, High Court 

Museum Committee, Gangtok.  

7. Mr. Tashi Densapa, Director, National Institute of Tibetology/ Member, High Court 

Museum Committee, Gangtok.  

8. Mr. S.T. Gyatso, Joint Director, Cultural Affairs & Heritage Department, Government 

of Sikkim/ Member, High Court Museum Committee, Gangtok.  

9. Ms. Deepshika Gurung, Archives Officer, Cultural Affairs & Heritage Department, 

Government of Sikkim/ Member, High Court Museum Committee, Gangtok. 

10. The P.A. to Registrar, High Court of Sikkim, Gangtok. 

11. All Section Incharge, High Court of Sikkim, Gangtok 


